INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 23rd FEBRUARY 2026 (MONDAY)
BEFORE HON'BLE ABY T VARKEY, JUDICIAL MEMBER
AND HON'BLE INTURI RAMA RAO, ACCOUNTANT MEMBER
IN COURT ROOM 3

Srl{Appeal Number |Assmt. Y4 Assessee Name Counsel @

1 [ITA 432/CHNY/2025 [2015-16 | [A] NARAYANAN SUNDARAMAHALINGAM RAJKUMAR |

2 [ITA 436/CHNY/2025 [2017-18 | [A] NARAYANAN SUNDARAMAHALINGAM RAJKUMAR ]

3 [ITA 437/CHNY/2025 [2020-21 | [A] NARAYANAN SUNDARAMAHALINGAM RAJKUMAR 1

4 [ITA 438/CHNY/2025 [2012-13 | [A] SUNDARAMAHALINGAM NARAYANAN B rshrarn h:’

\T1 oort!

5 [ITA 439/CHNY/2025 [2015-16 | [A] SUNDARAMAHALINGAM NARAYANAN ety |

6 [ITA 440/CHNY/2025 [2018-19 | [A] SUNDARAMAHALINGAM NARAYANAN T

7 |ITA 445/CHNY/2025 [2018-19 | [A] SUNDARAMAHALINGAM NARAYANAN \‘ﬁ

8 [ITA 446/CHNY/2025 [2020-21 | [A] SUNDARAMAHALINGAM NARAYANAN ]
e

9 |ITA 2190/CHNY/2025 |2008-09 | [A] RAMASWAMY SUBRAMANIAN S.Sridhar |

10{ITA 3174/CHNY/2025 |2015-16 | [A] NEW ROYAL EMPORIUM S.Sridhar

11|ITA 3212/CHNY/2025 {2013-14 | [A] K.P. CONSTRUCTION G.Baskar

12|ITA 3213/CHNY/2025 |2017-18 | [A] GIANT CONSTRUCTION COMPANY S

13 |ITA 3214/CHNY/2025 [2017-18 | [A] GIANT CONSTRUCTION COMPANY

14|ITA 3218/CHNY/2025 |2018-19 | [A] NAGARAJAN ANBUVALLI K.Muth%

15|ITA 3219/CHNY/2025 [2014 25 | [A] MURALI VITHIYA - Abhishek Murali

16 |ITA 3220/CHNY/2025 [2016-1/ | [A] PERURCHETTIPALAYAM PACCS

17 |ITA 3221/CHNY/2025 [2017-18 | [A] PERURCHETTIPALAYAM PACCS

18(ITA 3222/CHNY/2025 |2018-19 | [A] PERURCHETTIPALAYAM PACCS

19(ITA 3223/CHNY/2025 |2020-21 | [A] PERURCHETTIPALAYAM PACCS S.Sridhar

20 [ITA 3224/CHNY/2025 [2016-17 | [A] PERIYANAICKENPALAYAM PACCS (Erode)

21 [ITA 3225/CHNY/2025 |2017-18 | [A] PERIYANAICKENPALAYAM PACS

22 [ITA 3226/CHNY/2025 |2018-19 | [A] PERIYANAICKENPALAYAM PACS

23 [ITA 3227/CHNY/2025 [2020-21 | [A] PERIYANAICKENPALAYAM PACS

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_3
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF "A" BENCH FOR 24th FEBRUARY 2026 (TUESDAY)
BEFORE HON'BLE ABY T VARKEY, JUDICIAL MEMBER
AND HON'BLE INTURI RAMA RAO, ACCOUNTANT MEMBER

IN COURT ROOM 3

Srl|Appeal Number |Assmt. Y{Assessee Name Counsel |Remarks

1 |SA 110/CHNY/2025 [A] SRINIVASAN CHARITABLE AND EDUCATIONAL TRUY  G.Baskar ]
2 |ITA 3318/CHNY/2025 |- [A] SRINIVASAN CHARITABLE AND EDUCATIONAL TRUY G Baskar

3 |ITA 887/CHNY/2024 |2018-19 | [A] CAMS INVESTOR SERVICES PRIVATE LIMITED R Vijayaraghavan

4 |ITA 2130/CHNY/2024 [2017-18 | [A] SRI GAURA NITAI SEVA TRUST T.Vasudevan |

5 |ITA410/CHNY/2025 |2018-19 | [A] SIVALINGANADAR SHANMUGAPANDIAN S.Sridhar J

6 [ITA556/CHNY/2025 |- [A] DR. SOUNDRAM TRUST N.V.Balaji

7 |ITA559/CHNY/2025 |- [A] LAKSHMI SEVA SANGHAM N.V.Balaji f

8 |ITA 649/CHNY/2025 2025-26 | [A] LAKSHMI SEVA SANGHAM N.V.Balaji j

9 |ITA 2306/CHNY/2025 [2016-17 | [A] POINT MANI JANAKI (RM) |

10|ITA 3137/CHNY/2025 |- [A] ASSOCIATION OF MANAGEMENT OF PVT. SCHOOLY  S.Sridhar

11 |ITA 3228/CHNY/2025 [2022-202| [A] A2455 MADURAI ELECTRI CITY SYSTEM PSCS

12ITA 3229/CHNY/2025 |2020-21 | [D] SUNDARAM FINANCE LIMITED |
13 [ITA 3230/CHNY/2025 |2022-23 | [D] SUNDARAM FINANCE LIMITED

14 |ITA 3231/CHNY/2025 |2017-18 | [A] KALAVATHY GANESAN T.Vasudevan

15 |ITA 3232/CHNY/2025 |2020-21 | [A] VEERAYAN RABILRAJ (SMC) T.Banusekar

16 |ITA 3233/CHNY/2025 [2018-19 | [A] AYISHA

17 |ITA 3234/CHNY/2025 2015( [D] SUDHA

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_3
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF "A" BENCH FOR 25th FEBRUARY 2026 (WEDNESDAY)
BEFORE HON'BLE ABY T VARKEY, JUDICIAL MEMBER
AND HON'BLE INTURI RAMA RAO, ACCOUNTANT MEMBER

IN COURT ROOM 3

Sr

Appeal Number

Assmt. Y¢

Assessee Name

ITA 1465/CHNY/2025

2018-19

[A] JAYANT PACKAGING PVT. LTD.

ro

ITA 1472/CHNY/2025

2020-21

[A] SHRIRAM FINANCE LTD.

(V5]

ITA 1473/CHNY/2025

2021-22

[A] SHRIRAM FINANCE LTD.

ITA 1474/CHNY/2025

2022-23

[A] SHRIRAM FINANCE LTD.

| Counsel |remarks |

_Vrﬁ;rS;,ntyaseelan

R.Sivaraman

L

ITA 1475/CHNY/2025

2021-22

[A] M/S. SAKURA AUTOPARTS INDIA PVT. LTD.

R.Vijayaraghavan

ITA 1557/CHNY/2025

2017-18

(D] M/S SENTHIL MURUGAN JEWELLERS PRIVATE LIMI

MK Rangasamyl‘

ITA 2332/CHNY/2025

2012-13

[A] VEERAPPAN LAKSHMANAN (SMC)

T.Vasudevan :

ITA 2334/CHNY/2025

2025-26

[A] NANGANALLUR SABHA AND PRIYA FINE ARTS TRUS

O |00 |~ | [ |4

ITA 2335/CHNY/2025

[A] NANGANALLUR SABHA AND PRIYA FINE ARTS TRUS

Mukesh Mehta

L L]

10

ITA 3236/CHNY/2025

2015-16

[A] SOOLAYUDHA PANDIYAN VELKANNAN

11

ITA 3237/CHNY/2025

2016-17

[A] SOOLAYUDHA PANDIYAN VELKANNAN

12

ITA 3238/CHNY/2025

2017-18

[A] SOOLAYUDHA PANDIYAN VELKANNAN

13

ITA 3243/CHNY/2025

2018

[D] THE MINJUR PRIMARY AGRICULTURAL COOP
CREDIT SOCIETY JJ110

14

ITA 3244/CHNY/2025

2020

[D] THE MADURAI DISTRICT COOPERATIVE MILK
PRODUCER UNION LIMITED

15

ITA 3246/CHNY/2025

2018-19

[A] BALAMURUGESH PALANIAPPA KULANDAVELU

16

ITA 3247/CHNY/2025

2022-23

[A] SENTHIL RANGAN (SMC)

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_3
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 26th FEBRUARY 2026 (THURSDAY)
BEFORE HON'BLE ABY T VARKEY, JUDICIAL MEMBER
AND HON'BLE INTURI RAMA RAO, ACCOUNTANT MEMBER
o IN COURT ROOM 3 o
MAssmt. YdAssessee Name Counsel  Remarks |

1|ITA 1441/CHNY/2025 |2013-14 [A] SALEM STARCH AND SAGO MFRS. SERVICE INDL.
— CO-OP. SOCIETY LTD.
_2|ITA 1566/CHNY/2024 |2017-18 | [A] ARUR MADHESWARAN VIDHYAA 0.Anand

TA 1584/CHNY/2025 [2009-201 [A] GE VERNOVA T&D INDIA LIMITED
4|ITA 1585/CHNY/2025 2010-201| [A] GE VERNOVA T&D INDIA LIMITED
'TA 1610/CHNY/2025 |2013-201| [A] GE VERNOVA T&D INDIA LIMITED
ITA 2161/CHNY/2025 |2017-201| [A] KARUPPAIAH DEIVENDRAN T.Vasudevan
|ITA 2166/CHNY/2025 |2018-19 [A] CHANDRAMAL SARAVANAN
8|ITA 3250/CHNY/2025 |2017-18 | [A] M/S. WL EPIC MEDIA PVT. LTD. |
2 [TA 3251/CHNY/2025 |2016-17 | [A] M/S. ACHUYTA PLANTATIONS PVT. LTD.
10/ITA 3252/CHNY/2025 |2016-17 | [A] M/S. AMEYA PLANTATIONS PVT. LTD.

T.Vasudevan |

)

Vikrant A

Maheswari

w

a

~

Rakesh Joshi ————

11/ITA 3253/CHNY/2025 |2016-17 | [A] M/S. AJTABH AGRO FARMS PVT LTD. |
12/i7A 3254/CHNY/2025 |2015-16 | [A] MRS. VARALAKSHM| D.Anand | |
13/ITA 3255/CHNY/2025 |2013-14 | [A] VELAN NAGAR (AOP) Abhishek Murall J
14{17A 3256/CHNY/2025 |2016-17 | [A] MOUNASAMY RAJAMMAL Abhishek Murali \
15/ITA 3257/CHNY/2025 |2018-19 [A] RAMESHKUMAR KANDASAMY Gokul Raj |

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_3
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

g

12 AT 2021 - 15 HITET 2023

CAUSE LIST OF B BENCH FOR 23-FEBRUARY-2026 (MONDAY)
BEFORE HON'BLE SHRI S.S.VISWANETHRA RAVI, JM

BEFORE HON'BLE MS. PADMAVATHY.S, AM

IN COURT ROOM 2 ‘
srl |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
1 |ITA 1683/CHNY/20252017-18 | [A] NEW JOTHI REXINE HOUSE S.Sridhar
% 2 |ITA 1831/CHNY/2025|2017-18 | [A] RAMASAMY SIVASANKAR T.S.Lakshmi Venk
| [A] ARULMIGU VETTUDAIYAR
3 |ITA 2677/CHNY/2025{2017-18 |KALIAMMAN THIRUKOVIL T.S.Lakshmi Venk
4 |ITA 2024/CHNY/2025{2017-18 | [A] UDAYA KUMAR RUDRA KUMAR S.Sridhar
5 |ITA 2477/CHNY/2025|2022-23 | [A] MALAIAPPAN BHOOPATHY
6 |ITA 2506/CHNY/2025|2015-16 | [A] SUBRAMANIAM VELMURUGAN S.Sridhar
7 |ITA 2610/CHNY/2025{2016-17 | [A] ARULMURUGAN TEXTILES G.Baskar
8 |ITA 2611/CHNY/2025{2017-18 | [A] ARULMURUGAN TEXTILES
9 [ITA 2612/CHNY/2025|2016-17 | [A] C.R. TEXTILES G.Baskar
10 |ITA 2613/CHNY/2025|{2017-18 | [A] C.R. TEXTILES
[D] MANIKANDAM UNION TEACHERS
11 [1TA 2617/CHNY/2025|2016-17 {CO-OPERATIVE THRIFT & CREDIT M.Karunantham
12 |ITA 2702/CHNY/2025 {2022-23 | [A] PSTS HEAVY LIFT AND SHIFT LTD.
13 |ITA 3324/CHNY/2025 [2012-201] [A] SANMARGADARSI TRUST P.S.Sadasivan
14 (ITA 755/CHNY/2025 |2014-15 | [A] PANNER SELVAM GABRIEL R.Meenakshisund
15 |ITA 2675/CHNY/2025|2021-22 | [A] DURAIRAJAN AANANDHAN S.Sridhar A

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF B BENCH FOR 24-FEBRUARY-2026 (TUESDAY)
BEFORE HON'BLE SHRI S.S.VISWANETHRA RAVI, JM

BEFORE HON'BLE MS. PADMAVATHY.S, AM

IN COURT ROOM 2

sr| |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
[A] MERIT INTERNATIONAL

1 |ITA 3223/CHNY/2024 {2011-12 |EDUCATION FOUNDATION R.Meenakshi Sund
[A] MERIT INTERNATIONAL

2 |ITA 3224/CHNY/2024 12012-13 |EDUCATION FOUNDATION

3 |ITA 1656/CHNY/2025 12020 21 | [A] KAJA MOHIDEEN BUHARI S.Sridhar

4 |ITA 2454/CHNY/2025|2016-17 | [D] GOVINDASAMY RAMANI J.K.Reddy

5 |ITA 2532/CHNY/2025 {2016-17 | [D] RADHAKRISHNAN ASHOK J.K.Reddy

6 |ITA 2626/CHNY/2025|2019-20 | [D] RAVISHANKAR

7 |ITA 2644/CHNY/2025|2021-22 | [D] BALASUBRAMANIAN PRABHAKARANN.V Balaj

8 |ITA 2687/CHNY/2025 |2015-16 | [A] KRISHNARAJ S Sridhar

9 |ITA 2708/CHNY/2025[2018-19 | [A] KALIAPPAN SELVARAJ

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF B BENCH FOR 25-FEBRUARY-2026 (NEDNESDAY)
BEFORE HON'BLE SHRI S.S.VISWANETHRA RAVI, JM

BEFORE

HON'BLE MS. PADMAVATHY.S, AM
IN COURT ROOM 2

e R R, ——y W

—

15 HIT&ET 2023

sn )Appeal Number—WAssfn'f. |Assessee Name Counsel Name Remarks
T | '|DJ ANAMALLAIS BUS TRANSPORT ‘ |
1 |ITA 2513/CHNY/2024 [2018-19 |PRIVATE LIMITED S.Sridhar

(D] ANAMALLAIS BUS TRANSPORT

2 j!TA 2514/CHNY/2024 |2018-19 |PRIVATE LIMITED

3 | ITA 1728/CHNY/20252022-23 | [A] SOMASUNDARAM VIGNESHWARAN

4 |ITA 2441/CHNY/2025|2017-18 | [A] GLOBAL CARD SYSTEMPVT.LTD. |G.Baskar

5 |ITA 2442/CHNY/2025|2017-18 | [A] GLOBAL CARD SYSTEM PVT. LTD. ]

6 |ITA 2485/CHNY/2025|2016-17 | [A] PARAMBIKATTIL BHASKARAN SAJEES Sridhar

‘ [D] THE ICICI FOUNDATION FOR

7 |ITA 2572/CHNY/2025 {2013-14 |INCLUSIVE GROWTH S.Vasudevan
8 |ITA 2616/CHNY/2025|2018-19 | [A] VEENA KIRAN JAIN G.S.Prashanth
T O |[TA 2636/CHNY/2025 |2014-15 | [A] JAMBAI KNM TEXTILES PVT. LTD.  |T.Vasudevan

10 |[TA 2696/CHNY/2025|2013-14 | [D] BHADRESWAR VIDYUT PRIVATE LIMITED
| 11 [ITA 2655/CHNY/2025|2019-20 | [D] SIRAJUDEEN SAMJUDEEN
| 12 |ITA 3799/CHNY/2025 2019-20 | [A] SIRAJUDEEN SAMIUDEEN ’

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_4,
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 26-FEBRUARY-2026 (THURSDAY)
BEFORE HON'BLE SHRI S.S.VISWANETHRA RAVI, JM

BEFORE HON'BLE MS. PADMAVATHY.S, AM

IN COURT ROOM 2
57| |Appeal Number  [Assmt. [Assessee Name Counsel Name |Remarks
1 [ITA 2595/CHNY/20252013-14 | [A] MAMTHA ABILASH MUTHAA Uttamchand Jain

2 |ITA 2622/CHNY/2025|2015-16 | [A] MAMTHA ABILASH MUTHA
3 [ITA 2623/CHNY/2025|2016-17 | [A] MAMTHA ABILASH MUTHAA

4 |ITA 3315/CHNY/2025|2015-16 | [A] SIRANJEEVI JAGANATHAN (SMC)
The Link for Hybrid Hearing is https:/fitatchennai.my.webex.com/meet/court_room_2 }
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

PART HEARD CAUSE LIST OF B BENCH FOR 24-FEBRUARY-2026 (TUESDAY)
BEFORE HON'BLE SHRI GEORGE GEORGE.K, VICE PRESIDENT

AND HON'BLE SHRIINTURIRAMA RAO, AM

IN COURT ROOM 1

L e

sr| |Appeal Number Assmt.

Assessee Name

Counsel Name

Remarks

ITA 2460/CHNY/2025 [2017-18

[A] ABC GOLD PALACE

Abhishek.M

ITA 2461/CHNY/2025 |2018-19

[A] ABC GOLD PALACE

ITA 2462/CHNY/2025 |2019-20

[A] ABC GOLD PALACE

ITA 2463/CHNY/2025 |2020-21

[A] ABC GOLD PALACE

(&2 I I = O I I N I

ITA 2464/CHNY/2025 |2021-22

[A] ABC GOLD PALACE

6 |ITA 2591/CHNY/2025|2017-18

[D] RAMANAICKENPET
RAMAMOORTHY VASU

Abhishek.M

7 |ITA 3299/CHNY/20252018-19

[D] GANAPATHY

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_1
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

PART HEARD CAUSE LIST OF B BENCH FOR 24-FEBRUARY-2026 (TUESDAY)
BEFORE HON'BLE SHRI ABY T.VARKEY, JUDICIAL MEMBER

BEFORE HON'BLE SHRI S.R.RAGUNATHA, AM

‘ S,,leppeal Number
S

|1 |ITA 2874/CHNY/2025

IN COURT ROOM 2

Assmt. |Assessee Name
A} R1160 THOTTIAM MILK PRODUCER

2020-21

lCdunsel Name [Remarks ‘

]

S CO OPERATIVE SQCIETY

The Link for Rybrid Hearing is https//itatchennai my.webex com/meet/court room 2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF B BENCH FOR 24-FEBRUARY-2026 (TUESDAY)
BEEQEEHQN'BLE SHRI S.S.VISWANETHRA RAVI, JM

AND HON'BLE SHRI S.R.RAGHUNATHA, AM

IN COURT ROOM 4 ---- Simple Issue 1 -7
syl |Appeal Number Assmt. |Assessee Name Counsel Name

Remarks

ITA 3816/CHNY/2025 [2015-16 | [A] SAMSUDEEN SYED ABTHAHIR G.Baskar

ITA 3843/CHNY/2025|2017-18 | [A] VELLATTU RAMAN NAIR SREEKUMARAN

ITA 3869/CHNY/2025{2014-15 | [A] SUNIL KUMAR JAIN

ITA 3870/CHNY/2025|2014-15 | [A] MRS. REKHA SUNIL JAIN

ITA 3772/CHNY/2025|2018-19 | [A] NATARAJAN KUMARESAN

ITA 3773/CHNY/2025|2018-19 | [A] NATARAJAN KUMARESAN

ITA 3806/CHNY/2025 [2015-16 | [A] MANI BABU Lekha

ITA 3886/CHNY/2025|2015-16 | [A] SHAKIR AHAMED, CHENNAI

LOOO\ICD(n-b-oJ[!\J—*

ITA 3887/CHNY/2025 [2015-16 | [A] SHAKIR AHAMED, CHENNAI

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF C-BENCH FOR 23 FEBRUARY 2026 (MONDAY)
AND HON'BLE MS. PADMAVATHY. S, ACCOUNTANT MEMBER
AND HON'BLE SHRI MANU KUMAR GIRI, JUDICIAL MEMBER

IN COURT ROOM -02

Assmt.

Srl |Appeal Number Vear |AssesseeName Counsel Name  |Remarks
1|ITA 1940/CHNY/2025 |2009-10 | [A] SHRI GANESH SUBRAMANIAM Abhishek Murali  [(SMC)
2|ITA 1941/CHNY/2025 [2010-11 | [A] SHRI GANESH SUBRAMANIAM Abhishek Murali ~ |(SMC)
3|ITA 1942/CHNY/2025 |2011-12 | [A] SHRI GANESH SUBRAMANIAM Abhishek Murali  |(SMC)
4|ITA 2798/CHNY/2025 2020| [D] MANOHARAN RAMESH

. VENKATA '
5|ITA 3059/CHNY/2025 [2017-18 | [A] NACHIMUTHU JAYAKUMAR i\
RAMAN
. VENKATA
6/ITA 3060/CHNY/2025 |2017-18 | [A] PALANISAMY AMBIKA R.VE
RAMAN
7/ITA 3062/CHNY/2025 |2018-1S | [A] M/S. DINESH TEXTILE MILLS T. BANUSEKAR
A
8|ITA 3066/CHNY/2025 |2013-14 IBLARAMED SHIEKDESEOD NC RAVIKRISHNAN
MUSTHAQ
9|ITA 3069/CHNY/2025 |2009-10 | [A] SRINIVASA FASHIONS PVT. LTD.  |VIJAY KUMAR
A] RAMANAIKKAN PA COOP BANK
10[ITA 3071/CHNY/2025 [2019-20 L[T']) IKKA o A. TAMILAMUDHAN
Meeting link - https://itatchennai.my.webex.com/meet/couit_room_2

Meeting number :-2643 076 7091




INCOME TAX APPELLATE TRIBUNAL, CHENNAI
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CAUSE LIST OF C-BENCH FOR 24 FEBRUARY 2026 (TUESDAY)
AND HON'BLE MS. PADMAVATHY. S, ACCOUNTANT MEMBER
AND HON'BLE SHRI MANU KUMAR GIRI, JUDICIAL MEMBER

IN COURT ROOM -02

Meeting number :-2643 076 7091

Assmt.
Srl |Appeal Number Year Assessee Name Counsel Name Remarks
f
1|ia 267/cHnv/2026 |- [A] PONNUSAMY NADAR EIN
EDUCATIONAL TRUST
A] SAJ FLIGHT SERVICES PR
2[ITA 2727/CHNY/2025 |2009-10 ISISAIEEG WALS PM KATHIR (SMC)
LIMITED
3[ITA 2788/CHNY/2025 |2009-10 (A RLIGHT SERVIGERFRIVATE PM KATHIR
LIMITED
4{ITA 2790/CHNY/2025 |2015-16 [A] RANE STEERING SYSTEMS PVT. R. VENKATA
LTD. NARAYANAN
5(ITA 2795/CHNY/2025 |2012-13 | [A] MR. GANAPATHY NAGARAJAN SRIDEVI CA
6(ITA 2817/CHNY/2025 [2016-17 | [D] GAUTHAM CHAND JAIN ARVIND KUMAR
7|ITA 2819/CHNY/2025 [2014-15 | [A] JAFFER ALI NASEEMA BEGUM PM KATHIR
8|ITA 2822/CHNY/2025 [2020-21 | [A] M/S. R.K. SWAMY LTD.
A] HANU REDDY REALTY INDIA PVT.
9|ITA 2854/CHNY/2025 [2022-23 L[TI]) REDDY REALTY INDIA G. BASKAR
10/ITA 3072/CHNY/2025 [2017-18 | [A] M/S. NALLI TRUST K. RAMKRISHNAN
11[ITA 3073/CHNY/2025 |2018-15 | [A] M/S. NALLI TRUST K. RAMKRISHNAN
A] M/S. NALLI SILK SARESS PRIVATE
12|ITA 3074/CHNY/2025 {2019-20 LAl K. RAMKRISHNAN
LIMITED
[A] NALLI SILK SAREES PRIVATE
13[ITA 3075/CHNY/2025 |2020-21 K. RAMKRISHNAN
LIMITED
[A] NALLI SILK SAREES PRIVATE
14|ITA 3076/CHNY/2025 |2021-22 K. RAMKRISHNAN
LIMITED
K.
- i
15(ITA 3392/CHNY/2025 [2017-18 | [A] HINDUSTAN STEEL BALASUBRAMANIAM
Meeting link - https://itatchennai.my.webex.com/meet/court_room_2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
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CAUSE LIST OF C-BENCH FOR 25 FEBRUARY 2026 (WEDNESDAY)
AND HON'BLE MS. PADMAVATHY. S, ACCOUNTANT MEMBER
AND HON'BLE SHRI MANU KUMAR GIRI, JUDICIAL MEMBER

IN COURT ROOM -02

Assmt
Srl |Appeal Number Year Assessee Name Counsel Name Remarks
1[{SA 61/CHNY/2026 2020-21 | [A] RAMGOPAL GANESH R.Venkata Raman
2/1TA 294/CHNY/2026  [2020-21 | [A] RAMGOPAL GANESH R.Venkata Raman
.S. hmi
BMA 6/CHNY/2025  [2022-23 | [A] RAVINDRAN SABARINATHAN fiSLaRSHmI
3 Narayanan,
4/ITA 181/CHNY/2025 |2017-18 | [A] CHINNAN VAITHYALINGAM (RM)
[A] M/S. NEW ERA TRAVEL CARGO
ITA 940/CHNY/2025 [2012-13 :
5 / AGENCIES PHANAND |
ITA 1916/CHNY/2025 [2018-19 | [A] DHA i
6 / (A] RMALINGAM BHARATHI RAJA PM KATHIR
ITA 1917/CHNY/2025 {2019-20 | [A] DH *
7 / /i [A] DHARMALINGAM BHARATHI RAJA PM KATHIR
M. |
5 ITA 2846/CHNY/2025 |2017-18 | [A] NACHIMUTHU VIDYAPRAKASH STRNCIAS U ARAR) |
5 ITA 2864/CHNY/2025 |2019-20 | [A] VGN PROJECTS ESTATES PVT. LTD. |P.M. KATHIR
- ITA 2922/CHNY/2025 [2020-21 | [A] VGN PROJECTS ESTATES PVT. LTD. [P.M. KATHIR
[A] TV SUNDRAM IYENGAR & SONS .
ITA 3077/CHNY/2025 [2016-17 : A.
1 /CHNY/2025 S Mr.Sricharan, C.A
[A] TV SUNDRAM IYENGAR & SONS .
7 Y/2025 [2017-18 g A,
12 ITA 3078/CHNY/20 0 PVT LIMITED Mr.Sricharan, C.A
[A] T.V. SUNDRAM IYENGAR & SONS .
13 ITA 3079/CHNY/2025 |2018-19 PVT LIMITED Mr.Sricharan, C.A.
[A] T.V. SUNDRAM IYENGAR & SONS _
- ITA 3080/CHNY/2025 |2020-21 PVT. LIMITED Mr.Sricharan, C.A.
TA 3081/CHNY/2025 |2014-15 [D] OLYMPIA TECH PARK (CHENNAI)
15 PRIVATE LIMITED
16 ITA 3082/CHNY/2025 |2015-16 | [D] MEDFIN INDIA PVT LTD
ITA 3084/CHNY/2025 |2015-16 [D] OLYMPIA TECH PARK (CHENNAI)
17 / PRIVATE LIMITED
ITA 3136/CHNY/2025 |2018-19 [D] SUNDARAM INDUSTRIES PRIVATE
18 LIMITED
Meeting link - https://itatchennai.my.webex.com/meet/court_room__

Meeting number :-2643 076 7091
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 26 FEBRUARY 2026 (IIﬂJRSDAY[
AND HON'BLE MS. PADMAVATHY. S, ACCOUNTANT MEMBER
AND HON'BLE SHRI MANU KUMAR GIRI, JUDICIAL MEMBER
IN COURT ROOM -02

Assmt.
Srl |Appeal Number Vast Assessee Name Counsel Name Remarks
1/ITA 1953/CHNY/2025 [2017-18 | [A] CHINTHAMANI SAGO FACTORY P.M. KATHIR
2|ITA 2003/CHNY/2025 |2016-17 | [A] S. MEERA P.M. KATHIR
3[ITA 2804/CHNY/2025 |2015-16 | [A] DEVAKI TRADERS Mr. M.K.
Rangaswamy,CA
A] MM 289 THONDAM
4|ITA 2880/CHNY/2025 [2020-21 (A bl (SMC)
PRIMARY AGRI CO-OP CREDIT SOCIETY
5|ITA 2938/CHNY/2025 |2012-13 | [A] SADASIVAM KARTHIKEYAN N.C. RAVIKRISHNAN |(SMC)
6(ITA 2985/CHNY/2025 |2018-19 | [A] CEOA EDUCATIONAL SOCIETY R. Viswanathan
7|ITA 3017/CHNY/2025 [2015-16 | [A] KALIYAPPAN ARUMUGAM
A] SHRI NANDHI DHA
8|ITA 3086/CHNY/2025 |2017-18 [A] HDHACLAHLEINDIA S. SRIDHAR (EDORE)
PVT. LTD.
9|ITA 3092/CHNY/2025 [2004-05 | [A] KHATEEB OMAIR AHMED o MARDINE
KARTHIK
10[ITA 3093/CHNY/2025 |2011-12 | [A] KHATEEB OMAIR AHMED o VAR
KARTHIK
11|ITA 3094/CHNY/2025 |2015-16 | [A] ARULMIGU VELLINGIRI ANDAVAR G VARCINI
KARTHIK
12|ITA 3095/CHNY/2025 |2016-17 | [A] ARULMIGU VELLINGIRI ANDAVAR Z‘\:?::?('N'
13|ITA 3097/CHNY/2025 [2017-18 | [A] ANANTHA ANANTHA
14|ITA 3098/CHNY/2025 |2008-09 | [D] M/S CAVINKARE PRIVATE LIMITED
15/ITA 3099/CHNY/2025 [2010-11 | [D] M/S CAVINKARE PRIVATE LIMITED
16/ITA 3193/CHNY/2025 |2008-09 | [A] CAVINKARE PVT. LTD.
17/ITA 3194/CHNY/2025 |2009-10 | [A] CAVINKARE PVT. LTD.
18|ITA 3195/CHNY/2025 [2011-12 [ [A] CAVINKARE PVT. LTD.
19|ITA 3312/CHNY/2025 |2009-10 | [D] M/S CAVINKARE PRIVATE LIMITED
5019 [A] ADHAIYUR PRIMARY
20|ITA 3435/CHNY/2025 S0 AGRICULTURAL CO OPERATIVE CREDIT
SOCIETY LTD A
21|ITA 3459/CHNY/2025 [2014-15 | [A] DR. RAJ B SINGH ABHISHEK MURLI
Meeting link - https://itatchennai.my.webex.com/meet/court_room_2
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Meeting number :-2643 076 7091
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

ST Uty Srfereur, 99 4id

CAUSE LIST OF C-BENCH FOR 24 FEBRUARY 2026 (WEDNESDAY)
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER

AND HON'BLE SHRI S R RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM -03 (PART-HEARD)

Assmt.
Srl |Appeal Number Year Assessee Name Counsel Name Remarks
|| B I
1/ITA 1971/CHNY/2025 [2017-18 | [D] VEERASAMY MANI G. BASKAR
| 2|ITA2851/CHNY/2025 |2016-17 | [A] SANKARAN NAVEEN SANKAR VICTOR GRACE
3|ITA 2862/CHNY/2025 (2016-17 | [AIM/S. RAGHAV TOWNSHIP PVT. MK RANGASWAMY
alita 2889/cHin/2025  |2015-16 | AV PERAMBUR SRISRINIVASA SWEETS 1, sapavanaN
AND SNACKS
S|ITA 2892/CHNY/2025  [2017-18 | [A] KRISHNAN NAGARAJAN T.5. Lakshmi V ] |
CLARIFICATION -
— [A] MARAPPAN BALASUBRAMANIAM l
6|ITA 3403/CHNY/2025 | " o (DECEASED), REP BY LEGAL HEIR T.Vasudevan |
KAVITHA BALASUBRAMANIAN (WIFE) \
7/ITA 3408/CHNY/2025 [2019-20 | [A] EPK PROPERTY DEVELOPERS VICTOR & GRACE ‘
—
8|ITA 3426/CHNY/2025 |2015-16 | [A] KUMARASAMY VIJAYALAKSHMI  [SRIDHAR (ERODE 1
Meeting link - https://itatchennai.my.webex.com/meet/court_room_3
Meeting number :-2644 920 3834
TTHR (e srftrepor, 33 Uid
I INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 25 FEBRUARY 2026 (THURSDAY)
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE SHRI S R RAGHUNATHA, ACCOUNTANT MEMBER
IN COURT ROOM -03 (PART-HEARD)
Assmt.
Srl |Appeal Number Year Assessee Name Counsel Name Remarks
206/CHNY/2025 |2017-18 [A] RM APPAVU CHETTIAR JEWELLERY | (o 0 o
1|ITA 3396/CHNY/ PIRVATE LIMITED '
/2025 |2018-19 [A] RM APPAVU CHETTIAR JEWELLERY | oo o
2|ITA 3397/CHNY/ ) PIRVATE LIMITED '
108/CHNY/2025 |2019-20 [A] RM APPAVU CHETTIAR JEWELLERY | (o o\ o
3|ITA 3398/CHNY/ 20 | pRIVATE LIMITED '
4|ITA 3399/CHNY/2025 [2020-21 [A] RM APPAVU CHETTIAR JEWELLERY | og,5pap
I PIRVATE LIMITED ‘
A] RM CHETTIAR JEWELLERY PRIVATE
5/ITA 3400/CHNY/2025 |2021-22 [A] S. SRIDHAR |
LIMITED |
Meeting link - https://itatchennai.my.webex.com/meet/court_room_3 )
Meeting number :-2644 920 3834 ‘ .
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- TR T SHUDER, ErALL)
| - INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF D BENCH FOR 23-FEBRUARY-2026 (MONDAY)

BEFORE HON'BLE GEORGE GEORGE K, VICE PRESIDENT
AND HON'BLE SR RAGHUNATHA, ACCOUNTANT MEMBER

- INCOURTROOM1
Srl \Appeal Number Assmt. |Assessee Name [
Year
1201415 | [A]JOYSON ANAND ABISHEK SAFETY
 |SYSTEM PRIVATE LIMITED
5014.15 | [A] JOYSON ANAND ABHISHEK
SAFETY SYSTEMS PRIVATE LIMITED
(D] JOYSON ANAND ABISHEK SAFETY
SYSTEM PRIVATE LIMITED (TPC)
[A] C H ROBINSON WORLDWIDE

Counsel Name

Kamal Shwany ;

FREIGHT INDIA PRIVATE LIMITED S |
[A] C.H. ROBINSON WORLDWIDE Kamal Shwany i 5
FREIGHT INDIA PVT. LTD. (TPC) 3
(A] C.H. ROBINSON WORLDWIDE Kamal Shwany ﬂ
‘ EREIGHT INDIA PVT. LTD. (TPC) |

iim\ 4088/CHNY/2025  |2020-21 | [A] MAHASIN MALLICK

2014-15

[IT(TP)A 63/CHNY/2024 2020-21

I

A ;JA

‘
'8 1‘1TA4092/CHNY/2025 2018-19 | [A] MOONLIGHT JEWELLERS
|

9 |ITA 4125/CHNY/2025 2020-21 | [A] RAVISAMVEL

Meeting link - https://itatchennai.my.webex.com/meet/court_room_l
Meeting number :-2640 936 4081 |
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MR 3ty siftrevor, 99 did
INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF D BENCH FOR 24-FEBRUARY-2026 (TUESDAY)
BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT
e AND HON'BLE S R RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM 1

Counsel Name

KSrI XAppea| Number N Assmt. {Assessee Name

Year
Kl A 113/CHNY/2025 202223 | [AJAIROLI TP DEVELOPMENT

| (— PRIVATE LIMITED __

[A] AIROLI ITP DEVELOPMENT '
_|PRIVATELMITED
[A] FRESHWORKS TECHNOLOGIES

[PRIVATE LIMITED. S {—
[A] FRESHWORKS TECHNOLOGIES

2 |ITA 3359/'CHN\"/2025 2022- 23

13 [SA 70/CHNY/2026 2022-23
{

|
|
(2 |IT(TP)A 27/CHNY/2026

|5 [IT(TP)A 110/CHNY/2024 2021-22 [A] SCHNEIDFR ELECTRIC SYSTEMS

| |
|6 EIT(TP)A 24/CHNY/2025 |2011-12 | [A] CALIFORNIA SOFTWARE CO.

|7 [IT(TP)A 86/CHNY/2024 |2021-21 | [A] M/S. WITTMANN BATTERFELD
\ INDIA P. LTD. (TPC)

ITA 2125/CHNY/2025 2018-19 | [A] RATHINAM VISWANATHAN

|
|
|
|

|8

Meeting link - https://itatchennai.my.webex.com/meet/court_room_l
Meeting number :-2640 936 4081

SR e stz 93 Ui
INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF D BENCH FOR 24-FEBRUARY- -2026 (TUESDAY)
Before Shri MANU KUMAR GIRI, JM & Shri SR RAGHUNATHA, AM

@i”‘;
w3 IN COURT ROOM 4 FOR PART HEARD MATTERS

PRIVATE LIMITED o |

LTD. (TPC) T

INDIA PRIVATE LIMITED (TPC) _’/f,;,_,

Sr! 'Appeal Number Assmt. |Assessee Name Counsel Name
|
Year

[A] KINGSIGNAL TECHNOLOGIES

1 |IT(TP)A 18/CHNY/2025 2021-22
(INDIA) PRIVATE LIMITED (TPC)

2 [IT(TP)A 93/CHNY/2024 |2021-22 [A] M/S. SAME DEUTZ FAHR INDIA

| PVT. LTD. (TPC)
Meeting link - https://itatchennai.my.webex.com/meet/court_room_4

Meeting number :-26434158210
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF D BENCH FOR 25-FEBRUARY-2026 (WEDNESDAY)
BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE S R RAGHUNATHA, ACCOUNTANT MEMBER
. IN COURT ROOM 1
'Sl [Appeal Number | Assmt. |Assessee Name
i | e |

1 |SP 68/CHNY/2026 Hsi Automotive PTE LTD

“[Counsel Name ~ [Remarks

H?/ilrtb_niélive PTE Lfl)

5 IT(TP)A 26/CHNY/2026 |

{ - — i S
}3 [IT(TP)A 60/CHNY/2023 |2015-16 [D] BYD INDIA PRIVATE LIMITED R Sivaraman ‘
1

K 3‘1TA3079/CHNY/2024 2021-22 | [A] DUCONT INDIA SYSTEMS PRIVATE AR Raghunathan
. LTD

—

5
‘, |IT(TP)A 10/CHNY/2025 [2017-18 |PRIVATE LIMITED (TPC)

|
‘ |

| I ———
|

[A] FAST TORWARD LOGISTICS

1
|
16 [ITA 4038/CHNY/2025  [2020-21 | [A) SUJATHA P. CLASSIK PLASTO Varun Ranganathan ‘\
| PACKAGINGS |
|7 ?\TA 4039/CHNY/2025 2020-21 | [A] SUJATHA P. CLASSIK PLASTO Varun Ranganathan :
L PACKAGINGS <
'S |ITA 4040/CHNY/2025 |2020-21 | [A] SUJATHA P. CLASSIK PLASTO Varun Ranganathan |
‘1 | PACKAGINGS |
9 \,‘ITA 4041/CHNY/2025  |2020-21 | [A] SUJATHA P. CLASSIK PLASTO Varun Ranganathan
|| PACKAGINGS
10 |ITA 4049/CHNY/2025 |2014-15 | [A] SRI SAKTHIMAAN FIREWORKS |G Baskar %
INDUSTRIES, VIRUDHUNAGAR B
11 |ITA4051/CHNY/2025 |2014-15 | [A] MAYURI ELECTRONICS PRIVATE |G Baskar |
LIMITED ' L
12 |ITA4067/CHNY/2025 |2021-22 | [A] XERAGO E-BIZ SERVICES PVT. LTD. |T banusekar \
|
13 |ITA 4072/CHNY/2025 |2017-18 | [A] BOTHRA SWAPNA (SMC) S Sridhar 1]
r
Meeting link _ https://itatchennai.my.webex.com/meet/court_room_1

Meeting number :-2640 936 4081

Drawing and Disbursing Officer
CIRIG Ffgwww, =2 6, o=

Income Tax Appellate Tribunal,

Chrnrsl Wannhas Shennal

N [ WV
" \
‘ e



PO —

T NS

T

31Id ¥ Aty srttravur 99 e

INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF D BENCH FOR 26-FEBRUARY-2026 (THURSDAY)
BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE S R RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM 1

fSrI ‘Appeal Number Assmt. |Assessee Name Counsel Name fRemarks
. Year ‘
—t- " |
(1 [ITA2120/CHNY/2024  |2018-19 | [A] RAMCO SYSTEMS LTD 7
B , |
;: I‘I(TNA\ 33/CHNY/2024 2020-21 |/\] RAMCO SYSTEMS LTD. (1PC) }
N 7 S - \
3 IT(TP)A Q0 kHN\ ’20’ J ‘2021 22 [/\] ARCADIA CONSULTING SERVICES D Anand ?
. — R | |PRIVATE LIMITED (IPQ)
IT(TP)A 21/CHNY/2025 |2016-17 | [A] KAAR TECHNOLOGIES INDIA
g APRIVATE LIMITED (TPC)
5 IT(TP)A 22/CHNY/2025 |2020-21 | [A] KAAR TECHNOLOGIES INDIA
- - !( PRIVATE | IMITED (TPC) I R .
T(TP)A 23/CHNY/2025 [2021-22 | [A] KAAR TECHNOLOGIES INDIA
. 1 PRIVATE | IMITED (TPC) e e
7 TA2499/CHNY/2025  [2016-17 | [D] KAAR TECHNOLOGIES INDIA PVT
| LTD ] [
§  ITA4086/CHNY/2025 |2016-17 | [A] SYED SALAHUDDIN \
S TA4090/CHNY/2025 202021 | [A] SHRI. JOHN KISHORE -
10 [TA4121/CHNY/2025 [2017-18 | [A] ANNAKODIRAJ ‘
1
11 ITA4122/CHNY/2025 |2017-18 | [A] ANNAKODIRAJ ‘
12 ITA4123/CHNY/2025 |2018-19 | [A] ANNAKODIRAJ
13 |ITA4133/CHNY/2025 2016 (D] SHRI. SOMANUR RAMASWAMY
TU133/CHNY/2025  [2018-19 | [A] SOMASEKAR :
15 T2 4136/CHNY/2025  |2019-20 | [A] SOMASEKAR T
16 |ITA4144/CHNY/2025 |2020-21 | [A] KAVITHA
17 |ITA 4148/CHNY/2025 |2015-16 | [A] A-ONE LEATHERS (SMC) |

Aot el
Meeting link

Noant -~ rit -~
Jieet.nZ numper

- https://itatchennai.my.webex.com/meet/court_room_1
:-2640 936 4081

INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF D BENCH FOR 26-FEBRUARY-2026 (THURSDAY)

©

""‘%’ BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE INTURI RAMA RAO, ACCOUNTANT MEMBER >
IN COURT ROOM 1
Srl |Appeal Number Assmt. |Assessee Name Counsel Name Remarks
Year
(A] VALEO BAYEN R
1|IT(TP)A 63/CHNY/2023 [2020-21 |
Meeting link - https://itatchennai.my.webex. com/meet/court room_1 o
Meeting number :—2640 936 4081 /\/C‘ I v
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